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GENERAL INSURANCE

DHFL GENERAL INSURANCE LIMITED

CONTRACTORS ALL RISK POLICY

‘ADD ON’ COVER’

Continuity of Cover - (UIN: IRDAN155A0035V01201718)

It is agreed and understood that otherwise subject to the terms, exclusions,
provisions and conditions contained in the Policy or endorsed thereon and subject
to the Insured having paid the agreed extra premium, the insurance shall be
extended to cover

— loss of or damage to parts of the insured contract works taken over or put into
service if such loss or damage emanates from the construction of the items insured
under Section 1 and happens during the period of cover.

Excess applicable for this extension would be the applicable AOG Perils excess.
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